
OFFICE OF THE CHIEF METROPOLITAN MAGISTRATE, (NOrITH) ROHINI
COURTS, DELHI

MODIFICATiON ORDER
B

I
In view of request received from Ms. Swati Gupta-II;

Duty roster of Metropolitan Magistrates for the month of March 2023

/C,MM7Nort}VRohhODelhD023 dated 24.02.2023 $ 6195-6230

dated 04.03.2023)) it is ordered that Ms. Swad Gupta-II, Ld. MM shall perform the

Duty MM on 23.03.2023 in place of Sh. Kautuk, Ld' MM and

perform the work of Duty MM on 18.03.2023 and 25'03'2023 in

Ld. MM in the partial modification of
(Ref. No. 5621-5706

/eMM/NoI.I.WRohinVDelhi2023
work of

Sh. Kautrrk, Ld. MM shall

place of WIs. Swad Gupta-II'

Ld. MM.
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Copy forwarded for information and necessary acUon to

17. For Uploading on LAYERS '
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21. Guard File.
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